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O.A. No. 872. of 1996. 
- - - - - - - - S 

Present'i 	HON'BLE MR. JUSTICE A.K. CHATTERJEE, VICE CHAIRI'lAN 

HON'BLE MR. M.S. MUKHERJEE, ADMINISTRATIVE MEMBER. 

Dr. DEBAPRASAD CHATTOPAOHVAV 

VS. 

INDIAN COUNCIL OF MEDICAL RESEARCH(ICpij) 

For Applicant : Mr. S. Gupba, Counsel. 

For Respondents : Mr. P1.11. Mullick, Counsel. 

heard on: 20.8.96. 	 Date of 0rder : 20.8.1996. 

Heard the learned Counse]. for both the parties. 

We are satjaPjed that the matter does not relateé to 
the jurjisdjctjor, of this Iribunal.. 

Accordingly, the m$ 	is dismissed. However, the 

applican may approach the appropriate Porum U he so likes, 
Y'. 

No order is passed as regards costs, 

MEMBER(A) 


